FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF N KUMAR RETAILS & PROPERTIES
PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

N KUMAR  RETAILS &
PROPERTIES PRIVATE LIMITED

(b) Details of authorized representatives
are available at:

2. | Date of incorporation of corporate debtor 16/04/2001
3. | Authority under which corporate debtor is | ROC Nagpur
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U45102MH2001PTC131615
Identification No. of corporate debtor !
5. | Address of the registered office and principal | 1% Floor B, Poonam Chambers,
office (if any) of corporate debtor Byramji Town, Chhindwara Road,
Nagpur, Maharashtra, India, 440013
6. | Insolvency commencement date in respect of | 20.07.2026
corporate debtor
| 7. | Estimated date of closure of insolvency | 16-01-2027
resolution process (180 days from date of Order)
8. | Name and registration number of the | Name—IP Megha Agrawal
insolvency professional acting as interim Registration Number -IBBIIPA
oo ian 001/IP-P01456/2018-19/12272
9. | Address and e-mail of the interim resolution | Address- 001, Shivranjini Apartments in
professional, as registered with the Board Circle of Congress Nagar  Garden,
Congress Nagar, Nagpur - 440012 (M.S.)
IBBI Reg. Email ID:
ip.meghaagrawal@gmail.com
10. | Address and e-mail to be wused for | Truenex Absolute Insolvency
correspondence with the interim resolution | Resolutions LLP '
professional . )
Plot no.72, Anjaneya Niwas, Opp. Dew
Trinity Hospital, Hindustan Colony,
Near Sai Mandir, Wardha Road, Nagpur
440015.
Process Email ID:
nkumarretails.cirp@gmail.com
11. | Last date for submission of claims 03.08.2026
12. | Classes of creditors, if any, under clause (b) of | Not Applicable
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified | Not Applicable
to act as Authorized Representative of
creditors in a class (Three names for each
class)
14. (a) Relevant Forms and a) Weblink:

https://ibbi.gov.in/en/home/downloads
b) Not Applicable

,

N Kumar Rgtai!s & Properties Private Limited
Interim Resolution Professional
Megha Agrawal




Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the N Kumar Retails &
Properties Private Limited on 20.07.2026.

The creditors of N Kumar Retails & Properties Private Limited, are hereby called upon to
submit their claims with proof on or before 03.08.2026 to the interim resolution professional at
the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorized representative from among the three insolvency professionals listed
against entry No.13 to act as authorized representative of the class in Form CA : Not applicable

Submission of false or misleading proofs of claim shall attract penalties.

SD/-
Date: 23.07.2026 , IP Megha Agrawal
Place: Nagpur Interim Resolution Professional

IBBI/IPA-001/1P-P01456/2018-19/12272
AFA valid up to — 30.06.2027

Boanas)

N Kumar Retails & Propelr;ies Private Limited
Interim Resolution Professional
Megha Agrawal




Nagpur, Thursday, 23.07.2026

fead more on www.epaper.lokmat.com/lokmattimes

LOKMAT TIMES
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US to impose steep tariffs on generic
'medlclne lmports from August 2028

WASHINGTON

S President Donald
Trump on Wednes-
day  announced
plans to onshore
drug manufacturing by keep-
ing tariffs on imported ge-
neric medicines at zero per
cent for two years before rais-
ing them to 100 per cent in
August 2028 and 200 per cent
thereafier - a move that could
impact India.
India is the largest exporter
of generic drugs to the US.
In a post on Truth Social,
Trump said beginning August
1, the US will continue to have

brought into the United
States will continue to have
a TARIFF of ZERO PER-
CENT for two years, after
which the TARIFF will be
raised to 100 per cent for one
year, and 200 per cent there-
after,” Trump said.

"This is done in order to

The president said the ob-
jective of this policy is to pro-
tect the people of the United
States.

"The Policy on Patented,
Branded, or Innovative Drugs,
which has been so successful,
will remain as is," he said.

India is often called the
"pharmacy of the world" as
it supplies generic medicines
to countries across the globe.

In 2025, India exported USD
9.7 billion worth of pharma-
ceuticals to the US, accounting
for 38 per cent of its total
global pharma exports of USD
25.8 billion, Global Trade Re-
search Initiative report said.

Doctors and supply chain
experts have been sharply crit-
ical of the idea of taxing im-
ported generics, saying it
threatened to raise costs, spur

W Indian generic medicines are
widely prescribed for
hypertension, diabetes,
cancer, infectious diseases,
and mental health.

W According to the New York

Times report, generic drugs,

such as statins and

antibiotics, account for
about 90 per cent of

Americans' prescriptions.

They are most often

manufactured in India, with

heavy reliance on China for
ingredients. Republicans and

Democrats have identified

that as a national security

vulnerability.

Accessible Medicines, a trade
group for generic drug
makers, said in a statement
on Tuesday evening that his

UAPA accused held thru
face recognition tech

In Anantnag dist during
ongoing Amarnath Yatra

SURESH S DUGGAR
JAMMU

An accused wanted under
the Unlawful Activities (Pre-
vention) Act (UAPA) has
been arrested with the help
of a Face Recognition' Sys-
tem (FRS) in Anantnag dis-
trict during the ongoing
Amarnath Yatra. He has
been identified as Danish
Amin Reshi, a resident of
Veersaran.

Security officials said FRS
has enabled swift action
while monitoring crowded

and Kupwara

1 Thousands of people are
screened using the technology

have been during the Amarnath Yatra,
linked to face Republic Day, Independence
recognition Day, and other major events.
software.  If an individual's face matches a
According record in the police database,
to official data, the control room receives an
the Jammu immediate alert, and the team
A and Kashmir deployed at the site takes
Danish Amin police  and action.
Reshi other security . ocont years, the police have
) agencies have strengthened the Criminal
identified over 700 wanted Data Management System,
individuals via face rec- linking the digital records of
ognition technology since h ds of criminals and
2023, out of whom more than suspects to a face recognition
300 have been arrested. platform. Officials claim that
This includes terrorism- this has accelerated

linked ‘Overground Workers

xnvesbgauons and led to the
of

(OGWs), individuals
of involvement in unlawful
activities, offenders who

Dated: 11 December, 2025

The Maharashtra Regmnal & Town Planning Act, 1966:
No.TPS-2423/1584

R-49/2024/EP-Publication/Corrigendum/UD-9:- Whereas. the
Development Plan of Wadi Municipal Council, Wadi, Dist. Nagpur, has been pa
sanctioned by the Government vide Urban Development Department's Notifi cat%
No.TPS- 2423/1584/0R-49/2024/D P. Sanction (Partly)/UD-9, dated the 15.10.2024 a|

Special Investigation Team (SIT) is conducting a-

NS

accused individuals who were
moving about while concealing

2. Asywammywnavuofmmdwwnsmmmuwmmmmmmlumwmwmmemed

a zero per cent tariff on all RESHORE Generic Pharma- rationing and lead to short-  industry will work with the areas, religious events, and  have violated bail conditions, their identities.
generic drugs brought into  ceutical Production into ages of crucial drugs. Until administration and law- sensitive installations. High-  and long-time absconders. In s However, experts said
the country for two years, America, with a penalty to  now, the administration had  makers "to pursue solutions resolution cameras installed many i they were standards regarding privacy
after which it will be raised - those Companies that decide  said that generic drugs would  that restore the generics in- in various districts such as  identified using CCTV cam- and data security must be
.10 100 per cent for one year, not to build Plant and Equip-  be exempted from tariffs, the  dustry to growth and to pri- Srinagar, Jammu, Bara- eras and mobile face rec- strictly adhered to when using
and 200 per cent thereafter. ment within the stated period  Time report said. oritize its place as a critical mulla, Anantnag, Pulwama, ognition devices.  this technology.
"Effective August 1st, 2026,  of time given to them,"” Trump John Murphy II, chief ex-  national security asset here
all Generic Drugs being said. ecutive of the Associationfor  in the US," the report said.
Bus mows down 2 bikers in Pathankot CENTRAL RAILWAY
Tender Notice No.
o Pathankot: Two motorcyclists were killed and a |NGP/C/621/Halt StationTinkheda/2s
s .' Ral I I tel I |ple trust defers woman seriously injured after a private bus Name of work: Applications for
F-forfaer iz rammed into two bikes on the Jammu-Pathankot appoiniment of commission agont for
. tretch of National Highway-44 h Wednesd sale of tickats at Hall Stations Tinkheda
FALYERI ATl CEO Selectlon by month e oo ere on Pall siaton.Tondr Fom Foo : 100/
* Tender closing Date and Time:
A s P 2 The incident sparked protests by some locals, 25.0#2&2& a1 15,00 »I:‘ d?uuw'lﬂl;‘:"’
who set the bus ablaze. The fire was later brought O VHERES: SMWar Smarsays:
| 1. A, wfew A (7.) e gu Ry, \ravmﬁmqaialwqums tO appO].nt lnterlm Secy under control, they said, adding that all passengers &::wo ACM (Goods), Nagpur
(7 #i9iTa-2022 ) it Freieian §-ffae sfa = i &) had alighted the bus soon after the accident. im
. | ww I A wt :;xm fafazr
w srptae | @ faf |zt :
fasen e | (=) | wogew||  The Shri Ram Janmabhoomi By tosinwta BRANCH : WARDHAMAN NAGAR MAIN
|9t [0 w® (JAGUAR, . SERA)| 252000 | 7500 | 1000/- Tee;th Kshetra Trust on Wed- Plot N0.242, Satnami Nagar West, Wardhaman Nagar, Ambedkar Sqare, Nagpur-440008
Wil | HINDUSTAN, SOMANY, AQUA & Other gﬁsiéyﬁf:fiﬁ,ﬁ '&i:g:fxigg J NOTICE TO BORROWER
‘(‘;g:%”‘{m‘g‘;;’) (0 Y;;’qgma‘“yg ficer (CEO) by a month after (UNDER SUB-SECTION (2) OF SECTION 13 OF THE SARFAESI ACT, 2002)
Lt el m"”m‘“ﬂ M’fﬁ ml ) # receiving 5,200 applications for - ?u No. BOBVIVANA'SARF/26-27 Date: 15/06/2026
T A B 1) ST 7 3 o e the postand t:lecided {0 appoint - N ; Mr. Gautam Devnandan Pandey (Borrower)
7l e fean gt s a secretary in the interim to .
> L meet growing administrative Mrs. Munni Gautam Pandey (Guarantor)
2| §®é |9A% WBT (Asian Paints, Dulux Paints,| 540000 | 16200 requirements, ) ‘é ﬂﬁ Address : Plot No. 111, Bhavani Nagar, Punapur Road, Pardi, Nagpur MH-440035.
| Berger Paints, Nerolac Paints, Indigo th decis 2 Sakeiar - a- B &‘f‘ Ta Dear Sit/Madam,
Paints, British Paints & Other Reputed e IR0 LSRN [°] Trust has also decided to Re: Nagpur.
Brand) (Y Wt #1 wasERH AW G meeting of the board of trust- titad 1. Werelertoour 21012 58414
AT 9 e &1 VR S32R AR AT ees held here, where S felbiicesmmiites t terms of sanction. Py
e weE FE w AR W | also reviewed arrangements relg ATS o for the same, as hereinafter stated. The present outsundmo in various loan/credit facility accounts and the security interests
ST e e e i for the expected rise in the °r‘1’e‘;ee all fe"f’.mus affairs of createdfor such iabity are as under:
i the Ram temple. Rate of n/; nwu nunza Including
3 | faga | faga =i (ANCHOR, WIPRO, POLYCAB, | 360000 | 10800 number of devoteesduring the S| Natuned Umit | Ra Securi ]
m :EH“.“,S { LEGRAND SCHFI];’R ongoing Shravan month, pro- g The committee will comprise Nol TypeofFaciity ‘[ (aRs) |Interest| lferestup 140 f’mwm with M&%ﬁﬁ&
ELECTRIC & Other Reputed Brand ) (01 gress on filling vacant trustee nine saints, including five Interest from 15.06.2026, panal ol securities
Year Warranty) (e Tl 5431329 ar posts and several admin- from Ayodhya and four from featst & oo chirges)
5 g 10 5 1 5 R AW istrative and financial issues. outside. 1| HOMELOAN [21,50,000- [ 13.80% i n;gﬂm;um“ 1) All thal piece and parc: nslsla;\g gea:’lﬁ:s Plot
AR g 3 W 3 S ) A After the meeting, Trust in- 79720600000241 procsd ezt L ‘s“ ‘g.’f‘w“’m;ygm St
: T Mﬁwfeﬂmmﬁm 2 ;g;h}l: ﬁfr;leral dstecremry e e e Hmiglhy'm)m Githa Niman Sahakar, Sansina Maryadt,
Y S —C——y : ishna Mohan and treasurer 5,200 applications for the 2 Nagpyr aid in land bearing Khasra No. 62, PH.
s v e e ye | 02ind Dev Gir brieed the post. Consdering the Ylume R L,
3% 9 e T W T (RA) 20/07/2026 T 1:00 AM @ e | Press. of applications, the selection NMC, Nagpurand bounded as under East: 20
" G e, e g P
o §esEite e W syl el 3 e i seo e st fafial s Ef irl said a committee constl-  a e, whi 14, S0 3
S 5 " 1 land bearing Plot
o 3o S e A, o ) et e e e, @ | tuted to select the CEO had  approved by the Trust," he said. 2) Al that piece and parcel
| et e sought an additional month to He added that the Trust has ﬂ ‘s‘afe '%Tﬁmﬂsv?ﬁw”ﬁﬁ
o $-3PRIRHZ 92 - https://www.mptenders.gov.in/ scrutinise the large numberof  alsodecided to constitute a per- Gruha Nirman Sahakari Sanstha Maryadt,
- applications received for the manent religious committee to Nagour laid in land bearing Khasra No. 62, PH.
wnivafid post. oversee all religious affairs of ho. 17 “m’f’mﬁm“”}m
G16023/26 e A (A1) FEE "We have receivedatotalof  the Ram temple. rn KOG hagpt andbondad e ndarExt 50
No??g Sovxfln m?,‘lﬁ“ﬁa‘“ ot
GOVERNMENT OF MAHARASHTRA 3 more accused held for gang-rape [ 2| oiicm |vesos [omsx| - mertieds - lhyponecatonolstock
7972050000002 fupeos °g' ‘f‘"'m"’."',',i’"w
URBAN DEVELOPMENT DEPARTMENT oy i b gl f 2 T o s
4 FI‘ z in the brutal gang-rape of a 40-year-old woman dur- "" o
th Floor, Main Building, Mantralaya. ing a robbery at her home in Alirajpur district of prop. e Gputam
Madam Kama Marg. Hutatma Rajguru Chowk. Madhya Pradesh, an officer said on Wednesday. || Devebaden Pondey e
Mumbai-400 032. _ With the latest arrests, made in the last 24 hours, Total (Rupees Eight umumxumomu m.x,.ummm,..
CORRIGENDUM nine out of the 10 accused wanted for the crime paisa) ) +
have been taken into custody so far, he said. A i e o 150512 pr s e s

March 2026, April-2026 and May-2026. You have als

! Term Loary Demand Loans which

Performing A

yed investigation into the case. rn

You, your

(Insolvency Resolution

FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insalvency and Bankruplcy Board of India

for Corporate Persons) Regulations, 2016)

mentioned

your inability
d

above,

the Republished Dev: Plan of d parts of substantial natures
modifications, has been published by the Government vide Urban Development
Department's Notice No IPS 2423/1584/CR-49/2024/EP Publish/UD-9, dated the
15.10.2024 (hereinafter referred to as "the said Notice"), under section 31(1) of the

FOR THE ATTENTION OF THE CREDITORS OF
N KUMAR RETAILS & PROPERTIES PRIVATE LIMITED

RELEVANT PARTICULARS

inparat
section 13 of the Securitization and m::nslmcuon of Financial Assets and Enforcement of Security Interest
upon you to pay In full and discharge your liabilities to the Bank umzﬂno Rx]. 8,46,026.43 (Rupees Elqm lakhs forty six

weheteby giveyou noie under sub-secton (2)of

t Act, 2002, and call

Thousand Twenty

from 15.06.2025,

We-utl!‘"

Maharashtra Regional & Town Planning Act. 1966:

Name of corporate Gettr

anyol

the said Notice:

And whereas, some corrections are required to be made in "Schedule-B" appended to

Now, therefore, this Comgendum is being issued to amend "Schedule-B" appended to
the said Notice, as mentioned in the Table below and the said Notice in being

Dae of Incorporation of corporate.
debhor

[N KUMAR RETALS & PROPERTIES PRVATE LMITED
16/04/2001

n(4)of section 13 ot the said Act

m-mwm regsterod
/7 Umked
sy

of

(EP-2) (M-17)

West part of Survey No.89 and
New  Reservation  No.14
Hospital to be shown on place of
said Reservation.

.| accordingly-
Sr.|  Where For Read As
No.|
1. | Column No.6 [Site No.1 (Play Ground) to be | Site No.1 (Play Ground) to be
of Sr. No.2  |shifted at open space at South- | shifted at open space at South-

East part of Survey No.89 and
New  Reservation  No.14
Hospital to be shown on place of
said Reservation.

2. | Column No.7
of Sr. No.2
(EP-2) (M-17)

"Site- No.1-Play Ground” on
Survey No.89(pt.) is proposed to
be shifted on open space at
South-West part of Survey
No.89(pt.) and Land so released
is proposed to be reserved 3
new Sne No 14-Hospitaly

Column No.7
of Sr. No.4
(EP-4)

Road is pro osed
Nos.211 &
shown in res|

plan.

This Corrigendum

02: Copy of this Corrigendum shall be made available for inspee
the following offices during office hours on all working days.
1) The Divisional Joint Director of Town Planning, Nagpur Division, Nagpur.
2) The Assistant Director of Town Planning, Nagpur Branch, Nagpur.
3) The Chief Officer. Wadi Municipal Council, Wadi, Dist. Nagpur

"Site No.1-Play Ground" on

deblor

COpOrate Cettor
“Address o the regeiered offe and
principal office (¢ any) of corporate

Insolvency commencement
respoct of comonte dedtor

@

5 F
6. wememlﬂamonlnsub-sm13ollmsmmmum\solwmnymmbanwhomnnstmmmannamm
assets relerred 10 in para 1 above by way of sale, lease or otherwise (other than in the ordinary course of business), withaut
prior We may nplian in section 13 (13) of the

7 wehumukmmanuﬂmmsuhsecmn(a)o!m130Imsadmhmolwkhywmymumwsecum
asses, fthe amount of dues together with all casts, charges and expenses incurred by the Bank s tendered by you at any time

for treaty. P publication

s interm

resohsion
. | Aodress and cma of the inteam
resoution profossonal, a5

regisiered with the Board

Survey No.89(pt.) is proposed to
be shifted on open space at
South-East part of Survey
No.89(pt.) and Land released is
proposed to be reserved as new
ite No.14. Hospital", as shown

“Acdress 0d &Ml 1 e Used for

PR s

mezone &

8. Please note that Iﬂs. damand notice i without prejudice to and shall not be construed as waiver of any other rights or remedies
Authorized Officer

b Bank ol Baoda
NOTICE TO GUARANTOR

T, (UNDER SUB-SECTION (2) OF SECTION 13 OF THE SARFAESI ACT, 2002)

Mrs. Munni Gaulam Pandey

AL Plot no 111 Bhavani Nagar Punapur Road Pardi Nagour MH-440035

Dear Sir,

Re: Your

1. Asyou are aware, you have by a guarantee dated 21/01/2016 nuaml:eu paymem on demand of all moneys and discharge all
onlloabons and liabiites then or at any time thereafter owing or incurred to us by Mr. Gautam Devnandan Pandey, for aggregate
i 21.50.000/-

classified L mpeﬂofm asset. A copy of the notice dated 15/06/2026 Under section 13(2) of the Securitization and
of Security Interest Act, 2002 sent by us to the borrower is enclosed. Since
the borrower has committed defaults, in terms of the guarantee you have become liable 1o pay 10 us the outstanding amount of

[Nt Appicatle

loanvcredit facilities aggregating H.;.E A97,881.94 (Rupees Six Lakhs Ninety-seven Thousand Elom Hundred Eighty-one And
Ninety-Four Paisa) Y youto pay from the date of
ln:smm F althe rate; 1 16/06/2026 sesved on

) Voetick hips /0.
b) Not Appicatie

3 wefuvmermsnlammmmﬂnmmmwﬁywmwmwmmmuww nhumon, for the due
section (2)

commencement of a corporat
Properties Private Limited or) 20.07.2026.

Notice Is hereby given that the National Company Law Tribunal has ordered.the
te Insolvency resolution process of the N Kumar Rotalls &

of section 13 ot the Secuitzation and Reconstruction of inancial Assets and Enforcement of Security Interest Act, 2002. We
Iurlnet give you notice that failing payment of the above amount with interest upto the date of payment, %e shall be at liberty to
tion (4) of section 13 of the said Act, which please note.

ropor
submit their claims with proof on or before 03.08.2026 to the interim resolution
. 10,

The financial creditors shall submit their claims with pmeﬂ b/ ‘electronic means only. All

4. Weinvite your anemlon 10 sud-section(13) of sacﬂon 13 of the said Act in terms of which you are barred from transfetring any of
the secured assets referred toin para 1 above by way of sale, lease or otherwise (other than in the ordinary course of business).
13(13)

prior y ol

shall also be made

www.maharashtra.gov.in (Acts/Rules)
By order and in the name of the Governor of Maharashtra,

Section Officer to Government \

on the Gov website [ | 0ce o authortzed representatve o snoug 10 U waheny
applicable
Sdl- Date: 23.07.2026 1P Megha Agrawal
(Dhairyashil H. Patil) Place: Nagpur Interim Resolution Profession:
1351/ IPA D01/ PORASG 3088.15/12272

isted against the ontry No. 12,shall ndicate

1ass in Form CA: Not

AFAvalid upto - 30.06.2027

of the saidAct,
We further invite your attention to sub section (8) of section 13 of the said Act in terms of which you may redeem the secured
assets, if the amount of dues together with all costs, charges and expenses incurred by the Bank is tendered by you, 2t any time

il tender pubiication

[

above, yourright

yout
6. Mm(«mmsmmsmmmmmmmbecmsnmﬂaswarmolmymngnummraﬁ's

Authorized Officer
Bank of Baroda

Y )




navarashtra.com @@ @ /navarashtra
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